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regarding various issues relating to the
State. As a part of the process, general
discussions were also held with Dr.
Farooq Abdullah, when he recently met
the Minister of State for Internal
Security. During these discussions, he
was also urged to help in the efforts
being made for activisation of the
political process in the State of J & K.

Team Guarding P.M's House in Andhra
Pradesh

1103. SHRI ANAT RAM JAISWAL:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government's attention
has been drawn to the news item
appeared in Indian Express dated 8th
January, 1993 stating therein that a
"100-men team guards the house owned
by the Prime Minsiter in his native
village Vangara; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN

THE MINISTRY OF HOME AFFAIRS
(SHRI RAJESH PILOT: (a) Yes, Sir.

(b) Information is being collected and
will be laid on the Table of the Hosue.
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Gangs of Cheats Active in various Cities
1105. SHRI DIGVUAY SINGH:

ia

SHRI SATYA PRAKASH
MALAVIYA:
Will the Minister of HOME

AFFAIRS be pleased to state:

(a) whether a number of gangs of
cheats are active in various important
cities in the country including Amritsar,
Ludhiana, Delhi, Karnal, Madras and
Bombay which have cheated millions of
innocent people through four column
advertisement and whether police
personnel and employees of the Post
and Telegraph Department are also
involved in this activities;

(b) whether police have been avoiding
any stern action against these forgers;

(c) if not, the reasons for not taking
any action against the said forgers;

(d) whether any person of the
notorious gangs have been arrested so
far; and

(e) if not, the reasons therefor
together with the details thereof?
THE MINISTER OF STATE IN

THE MINISTRY OF HOME AFFAIRS
(SHRI RAJESH PILOT): (a) to
(e) The  registration,  investigation



